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[Shri T. B. Vittal Rao]
 ̂practice was to intimate Members 
that such and such an assurance on 
?uch and such a question or d u r ^  
such and such a debate had been lul* 
filled and that the Member concerned 
could refer to that. But that 
practice has since been stopped by 
the Department of Parliamentary 
Affairs. I would suggest that the old 
practice should continue, namely, of 
intimating Members whenever such 
statements are laid on the Table of 

i the House.
Mr. Speaker: I shall look into the 

matter.
R e p o r t  o f  I n d i a n  D e l e g a t io n  t o

E i g h t h  W o r l d  H e a l t h  A s s e m b l y

The Deputy Minister of Health 
(Shrimati Chandrasekhar): I beg to
lay on the Table a copy of the Report 
of the Indian Delegation to the 
Eighth World Health Assembly held 
in Mexico in May, 1955. [Placed in 
Library. See No. S-321/55.]

ESTIMATES COMMITTEE 
T h ir t e e n t h  R e p o r t

TK ^  M t i  ^
I

BUSINESS OF THE HOUSE
Shri H. N. Miikerjee (Calcutta 

North-East): May I ask your direc
tion in regard to a matter which ap
pears on the Order Paper today? At 
about half past two of the clock to
day, we are expected to take up the 
Displaced Persons (Compensation and 
Rehabilitation) Rules. There are 
about 122 rules, and nearly two 
himdred amendments have been 
tabled so far. I would like to have 
your directions in regard to the 
method of discussion. I feel that we 
migjht have some general discussion

to begin with for about five hours or 
so-----

Mr. Speaker: Let the formal busi
ness be put through first. W h ^  I 
come to the business proper, the Iron. 
Member may raise the point.

DEMANDS FOR SUPPLEMENT
ARY GRANTS

The Minister of Finance (Shri
C, D. Deslunukh): I beg to present a 
statement showing Supplementary 
Demands for Grants in respect of 
the Budget (General) for 1955-56.

ELECTION TO COMMITTEE 
C e n t r a l  A d v is o r y  B o a r d  o f  

A r c h a e o l o g y

The Parliamentary Secretary to 
the Minister of Education (Dr. M. M 
Das): I beg to move:

‘ “That Members of this House 
do proceed to elect, in such man
ner as the Speaker may direct, 
two Members from among them
selves to serve on the Central 
Advisory Board of Archaeology, 
constituted by the Government of 
India.”
Mr. Speaker: The question is:

“That Members of this House 
do proceed to elect, in such man
ner as the Speaker may direct, 
two Members from among them
selves to serve on the Central 
Advisory Board of Archaeology 
constituted by the Government of 
India.’*

The motion was adopted.

PRIZE COMPETITIONS BILL
The Deputy Minister of Home 

Affairs (Shri Datar): I beg to move 
for leave to introduce a Bill to pro
vide for the control and regulation oC 
prize competitions.




